
4729 DECElvIBER 14, 1964 Motion re: Twelfth 4730' 
Report of Commissioner for 

Scheduled Ca.stes and Scheduled 
Tribes 

12.05 hrs. 

MESSAGE FROM RAJYA SABRA 

Secretary: Sir, I have to report the 
following message received from the 
Secretary of Rajya Sabha: 

'In accordance with the provi-
sions of rule 127 of' the Rules of 
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am 
diretced to inform the Lok Sabha 
that the Rajya Sabha, at its sit-
ting held on the 10th December, 
1964, agreed without any amend-
ment to the Slum Areas (Im-
provement and Clearance) Amend-
ment Bill, 1964, which was passed 
bv the Lok Sabha at its sitting 
held on the 3rd June, 1964.' 

12.05} hrs. 

MOTION RE: TWELFTH REPORT 
OF COMMISSIONER FOR SCHE-
DULED CASTES AND SCHEDULED 
TRIBES-contd. 

Mr. Speaker: The House will now 
take up further consideration of the 
following motion moved by Shrimati 
Chandrasekhar on the 11th December, 
1964, namely:-

"That this House takes note of 
the Twelfth Report of the Com-
missioner for Scheduled Castes 
and Scheduled Tribes for the 
veal' 1962-63, laid On the Table of 
the House on the 24th November, 
1964." 

Out of 5 hours allotted, 55 minutes 
have been spent and 4 hours and 5 
minutes remain. 
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